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The 18" October 2024
No.-21/B.P.S.C.(Stha.)-10/2022, Gad/16939—In exercise of the powers conferred
by Article 318 of the Constitution of India, the Governor of Bihar is pleased to make the
following amendments in the Bihar Public Service Commission(Conditions of Service)
Regulation, 1960 as follows:-
AMENDMENT

Regulation 8 of the Bihar Public Service Commission (Conditions of Service)
Regulations, 1960, shall be substituted as follows:-

”When the Chairman is absent on leave or otherwise, the senior-most Member may
held current charge of the administrative duties of the Chairman and be allowed a special
pay of Rs 15,000/- (fifteen thousand rupees) per month during such period. The said
special pay shall be admissible proportionately to the charge period. "

By the order of the Governor of Bihar,
Md. Sohail,
Secretary to Government.
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